
1611 Written Al1.Jwers AUGUST lZ, 1968 Wrillf!n Answers 1612 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRl SlDDHESHWAR 
PRASAD) : (a) and (b). The project report 
has been examined by the Central Water 
and Power Commi88ion and is under 
correspondence with the State Electricity 
Board. After technical scrutiny, the Central 
Water and Power Commission have advised 
the Madras State E1ectricity Board to modify 
the scope of the project so as to increase 
the iDStallcd capacity from 35 MW to 100 
MW. A final decision will he taken on 
receipt of the reply of the State Electricity 
Board. 

HYDRO-ELECTRIC PROJECTS OF MADRAS 

3735. SHRI NANIA GOWDER : Will 
the Minister oflRRlGATION AND POWER 
be pleased to state : 

(a) whetber Government arc aware of 
the fact that almost all the Hydro-electric 
Project in Madras State have been completed 
and a large number of experienced engineers, 
technical workmen and skilled labourers 
are being thrown out of employment; 

(b) whether Government are also aware 
that heavy construction equipment and 
machinery costing a few crores of rupees 
is also lying idle which would be a nationnl 
loss; and 

(c) if so, whether Government propose 
to consider the desirability of taking up for 
execution immediately at least a few of tbe 
Hydro-electric Projects, e.g. the Pandiyan-
Punnampuzha scheme, Naduvalliam Diver-
sion scheme, the Kadamparai Hydro-electric 
Scbeme and the Cholathipubba Hydro-
electric Scheme 1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI SIDDEHESHWAR 
PRASAD) : (a) The Perambikulam-Aliyar 
and tbe Kodayar Hydro-clectric Schemes 
are still under execution. A large nuclear 
power station is also being set up at Kalpa-
kkam. There is, tberefore, scope for tbe 
deployment of experienced engineers, techni-
cians 'and labourers from completed pro-
jects to those which are picking Up' momen-
tum. 

(b) The, Madras Government have so 
far declared to the Central Water and 

Power Commission details of surplus equip-
ment worth Rs. 41,000 only. 

(c) The question of taking up the execu-
tion of Paniyar-Punnampuzha, Naduvattam 
Diversion, Kadamparai and Cholatipuzha 
Schemes is under consideration. 
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